SHRI R. S. VIRK DISTRICT JUDGE (RETD.)
IN THE MATTER OF PACL LTD.
REVISED CAUSE LIST FOR 11/02/2019 (MONDAY)

S.No. File No. Case Particulars Purpose
1 610 D X. Vinodkumari Fusiher
arguments
2 612 M/S Atul Geeta Sonali Rahul Enterprises Awaiting reply
of CBI
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